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BANGALORE BENCH

Second Floor, . .
Commercial Complex,
Indiranagar,
Bangalore~-560 038,

Dated:= 15 APR 1994

APPLICATIQN NUMBER: 629 of 1993. _.

APPLICANTS: RESFPQIDENTS :
Sri.K,R.Ninganure v/s. Sub-Divisionel Inspector(Pbstal),
o.

Raibag,Belgzun Dist. and Others.

l. Sri.S.P.Kulkarni,Advocate,No.2593,Upstairs,
Eleventh Main,E-Block,Second Stage,
Rajajinagar, Bangalore-560010,

2. The Assistant Post Master General(®taff),
Karnatake Region,Bangalore-560001.

3. Sri.G.Shanthappa, Addl.C.G.S.C.High Court Bldg,
Bangalore-1.

Subject:~ Forwarding ef ccpies oi ihe Crders passed.by the
Central administrative Tribunal,Bangalore.

: Please find enclosed herewith a copy of the ORDER/

STAY CRDER/INTERIM ORDER/, passed by this Tribunal in the above

mentioned application(s) on___Q5-04=1994.,
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CENTRAL ADMINISTRATIVE TRIBUNAL,
BEANGALORE BENCH,

ORiIGINAL APPLICATION NO. 629/1993

TUESDAY, 5TH DAY OF APRIL, 1994

Shri V. Ramakrishnan coe Member (A)

Shri A.N., Vujjanaradhya .o Member (J)

Shri K,R. Ninganure,

S/o Shri R. Kinganure,

Aged about: 31 years,

Zx., ZIDDA (MC) of Bhirdi P.O.

Post & At: Chineli,

To: Raibag, .
Dist: Belgaum. -+- Applicent

( By Advocate Shri S.»2. Kulkarni )
Vs.

1. The Sub-=Jivisional Inspector
(Postal),
Raibag Sub-Division,
Raibag, Belgaum Dist.

2, The Asst, Sup=arintendent of
Post Offices (H.0.) ard
Adhoc Disciolinary Authority,
Criko3i Divisiorn,

Chik»ndi - 591 201.

3. The Superintendent of ?ost
Offices,
Chiikodi Division,
Chikodi - 5¢1 201 ... ResOONlants

( By Advocate Shri G. SEhanthapoa, Central
Sovernment Standing Counsel )

()

ORD R
Shri V. Ramakrishnan
we have heard Shri S.7. Fulkarni for thre &o>licant

as also Shri G, Stantanoa for the devartment. There was

some delay in filing the aoplicetior and the aoplicant

had prayel for condonation of d=2lay alonowith a medical

certificate. lie condone the delay.
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Shri Kulkarni now submits that the applicant would !

authority as at Annexure A-4,
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ision/ roview petition to the depart-

==

dpr dated 1. 4 91 of the apnellate
we accordingly direct that

sion/ review petition within

jay, the department will dispose of the
5
Min thrae months from the date of

All the

we dispose of this zpnli-

to costs.
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